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What is the necessity for a survey
again?

Shri Raj Bahadur: The provision is
made for preliminaries for collection
of technical and other data yet to be
finalised. Even after these two re-
ports, the project has got to be for-
mulated.

Shri Raghunath Singh: May I know
whether harbour engineers have been
consulted as suggested in the report?

Shri Raj Bahadur: As the hon.
Member knows there was a commit-
tee known as the Sethusamudram
Project Committee which went into
this question and it made certain re-
commendations involving a cost of
Rs. 9 crores. The Government experts
examined it and said that the cost
would come to about Rs. 26—30
crores and we requested Captain J.
R. Davies to go into the question with
a view specifically to find how the
costs could be reduced.

Shri Tangamani: As a result of the
recommendations of Captain J. R.
Davies, may I know if the cost of the
channel portion has been reduced and
if so, by how much?

Shri Raj Bahadar: I have indicated
certain figures in the statement. In
respect of South Approach (Outer
‘Section) a decrease of 17'7 per cent
is possible; in respect of South
Approach (Inner Section), 22'2 per
cent is possible and the Bay of Bengal
Approach (Middle Channel Palk
Strait), 26'3 per cent is possible.

Shri C. R. Pattabhi Raman: In view
of the undue delay that has already
taken place, will attempts be made
to start the work early?

Shri Raj Bahadur: There has never
been any difference of opinion that
this project is useful in so far as it
will cut down the distance of about
300 miles for the ships going from
the west to the east. The question
is how quickly we can finalise the
technical details and work them out
within the provisions made in the
Plan.
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Shri B, Das Gupta: In view of its
national and international importance,
what is the approximate time the
Government would take to finalise
this—including the time for surveying
and re-surveying and so on?

Shri Raj Bahadur: As I said, we
have made in consultation with the
Planning Commission a provision of
Rs. 40 lakhs for this project along
with the others for certain prelimi-
nary work to be done. As soon as
the project report is ready, we would
try to find out whether we can find
some additional financial allocations
for the project or not.

Shri Sampath: In view of the fact
that there is a suggestion for further
reduction of the initial cost, may I
know whether there is any likelihood
of this project being included in the
Third Plan?

Shri Raj Bahadur: I cannot say
categorically that it can be included
in the Third Plan. As I said, we have
made some provision for preliminary
work to be done in regard to this. To
what extent it can be taken up is a
matter which will depend upon the
results of these findings themselves
along with some technical advice which
we are yet to get.

Committee on Co-operative Credit

( Shri -g]nee Narayan Das:

Shri Radha Raman:

Shri Ram Krishan Gupta:

Shri A. M. Tariq:

Shri Bhakt Darshan:

215, Dr, Ram Subhag Singh:
Shrimati Ila Palchoudhuri:

Shri Ajit Singh Sarhadi:

Shri Hem Barua:

Shri Agadi:

Shri Wodeyar:

Shri Tangamani:

-

Will the Minister of Community
Development and Co-operation be
pleased to refer to the reply given to
Starred Question No. 1075 on the 5th
September, 1960 and state:

(a) whether the Government of
India have finalised the consideration
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of the report of the Committee on
Co-operative Credit;

(b) if so, the nature of decisions
taken;

(c) whether the various State Gov-
ernments have sent their reactions to
those recommendations which concern
them; and

(d) if so, the nature of important
reactions received?

The Deputy Minister of Community
Development and Co-operation (Shri
B. S. Murthy): (a) Yes, Sir.

(b) The important policy decisions
taken by the Government of India
and communicated to State Govern-
ments is laid on the Table. [See
Appendix I, annexure No. 62].

(c) and (d). The State Governments
expressed their reactions in the Con-
ference of State Ministers for Co-
operation held at Srinagar in June
last and also in the meeting of the
National Development Council held in
September, 1960. They were in
general agreement with the recom-
mendations of the Committee. Their
views have been taken into account
in arriving at decisions communicated
to State Governments.

Shri Shree Narayan Das: Some of
the recommendations of this commit-
tee relate to the Reserve Bank of
India. I would like to know whether
the Reserve Bank of India has taken
any decisions and whether the Gov-
ernment of India has accepted those
decisions? '

Shri B. S. Murthy: The decisions
arrived at by the Government of
India include also the views expres-
sed by the Reserve Bank of India.

Shri Shree Narayan Das: From the
statement it appears that agricultural
credit societies will be given some
grants from the Government. May
I know how these grants will be
shared between the Central Govern-
ment and the State Governments?

Shri B. S. Murthy: Well, Sir, the
details will be worked out later on.
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Shri B. S. Murthy: The desire ex-
pressed is quite welcome, but this
committee was not entrusted with the
work expressed in the question..

Shrimati Ila Palchoudhuri: May I
know whether landless tenants also
will be provided credit according to
the needs of their production and
their capacity for repayment?

Shri B. S. Murthy: Of course, Sir.

Dr. Ram Subhag Singh: In the
statement it is mentioned that the
State will participate in purchasing
the share capital of primary credit
societies. May I know whether the
Government have assessed the require-
ments of funds needed for meeting this
obligation during the first three years
after the launching of this program-
me?

Shri B. S. Murthy: Well, Sir, the
committee has recommended and the
Government have accepted that there
should be State participation in the
share capital. The share capital parti-
cipation will be indirect and not direct
and the question of the amount re-
quired will depand upon the number
of new societies that are coming into
existence on the pattern as has been
envisaged by the committee and the
Government.

Shri Hem Barua: May I know whe-
ther it is a fact that the functioning
of these co-operative credit societies
is 'mostly slow and sluggish and of
little help to the farmers; if so, whe-
ther it is a fact that this committee
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has suggested a thoroughly reorganis-
ed movement, and in case it has sug-
gested like that may I know whether
the Government find any wisdom in
that suggestion?

Mr. Deputy-Speaker: Does .he
hon. Member expect that the Minister
would accept the first portion of his
question also?

Shri Hem Barura: Sir, they have ..

Mr. Deputy-Speaker: Why need we
spend time in putting that portion
which does not require any answer?

Shri B. S, Murthy: I do not accept
the first part of the question. If till
my hon. friend insists that the move-
ment is slow and sluggish, I may say
it is due to the lack of active co-
operation from hon. friends like Shri
Hem Barua. I request that they may
activise the co-operative movement in
India which is a poor man's friend.

Mr. Deputy-Speaker: Shri Tanga-
mani.

Shri Hem Barua: Sir, let me answer
it because there is a direct attack on
a poor man, a quiet and docile man
like me.

Mr. Deputy-Speaker: We will find
some other time for that.

Shri Hem Barua: [ may say, Sir,
that no co-operation was ever asked
for from me.

Mr. Deputy-Speaker: Order, order.

Shri Tangamani: When this V. L.
Mehta Conmmittee was in session, the
Full Finance Scheme Committee was
set up by the Madras Government.
May we know whether the Govern-
ment has got any report about that
scheme which is functioning in one
block in each district; and, if so, what
is th> Government’s reaction to that?

Shri B. S. Murthy: As soon as we
received the Mehta Committee Report
somewhere about the end of May,
1960, we communicated the recom-
mendations contained therein to the
State Government of Madras and the
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State Government of Madras has also
indicated its views. Therefore, the
decisions that have been communica-
ted now to all States form the con-
sensus of opinion of all the State
Governments.

Shri Tangamani: My question
was . . .

Mr., Deputy-Speaker: Order, order.
Let me call the next hon, Member.
If there is time I will come back to
him, but I cannot assure him that I
will call him again.

Shri Raghubir Sahai: One of the
recommendations of this committee
appears to be that co-operative
societies admit to their membership
all classes of cultivators including
marginal and sub-marginal cultivators,
landless tenants etc., and provide them
adequate credit on the basis of their
production requirements and repaying
capacity. I would like to know from
the hon. Minister whether any action
has been taken by any of the States
with regard to this recommendation?

Shri B. S. Murthy: These recom-
mendations were communicated to the
State Governments only last month.

Shri U. L. Patil: Part B(lv) of the
statement mentions about one-third of
the members being nominated by the
Central Bank. This appears to be on
the high side. May I know the reasons
for that?

Mr. Deputy-Speaker: The hon.
Member has already got the informa-
tion. He is now going into the
reasons.

Shri U. L. Patil: I do not have the
information. The statement mentions
that.

Mr. Deputy-Speaker: That is the
information supplied to the hon, Mem-
ber. He has got the information from
the statement. He is relying upon
that information. He does not need
any further information. He wants
only to argue on that.

Shri U. L. Patil: It is not so.
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Mr. Deputy-Speaker: Order, order.
It is my misfortune that I think like
that.

Shri Yadav Narayan Jadhav: On
page 3 of the statement it is said that
in the interest of agricultural produc-
tion it is necessary that co-operative
societies admit io their membership
all classes of cultivators including
marginal and sub-marginal cultiva-
tors, landless tenants etc. May I
know whether it is a fact that State
legislations on co-operation do not
allow these things at present; if so,
may I know whether any target date
has been fixed to carry out this recom-
mendation?

Shri B. S. Murthy: It is a new
pattern that is going to come into
existence. Cultivators whether margi-
nal or sub-marginal, and even land-
less agricultural labour are to be
.admitted as members of a co-operative
society and credit also is to be pro-
vided so that they would get adequate
credit for their agricultural produc-
tion.

Shri Hem Barua: May I know whe-
ther it is a fact that most of the re-
commendations of the committee are
at variance with those of the National
Development Council; if so, whether
it is a fact that the Government are
prepared to put in cold storage the
recommendations of the committee and
harp back to the recommendations of
the National Development Council?

Mr. Deputy-Speaker: That is too
wide a question to be answered during
Question Hour.

Shri Tangamani: I would like to
know whether Government have got
reports about the working of the Full
Finance Scheme in one block in each
district in the Madras State, and whe-
ther they have received the report of
the committee which is studying the
working of the Full Finance Scheme?

Mr. Deputy-Speaker: It will be
difficult to enter into the details about
each individual State,
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Some Hon. Members: In English
also.

The Minister of Transport and Com-
munications (Dr. P, Subbarayan): A
copy of the agreement signed by the






